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IN THE CENTRAL ADMINISTRATIVE 'lR rsumL, JODHPUR BE ocW 
JODHPUR. 

Date of Dec is ion: 16. 5. 97 • 

OA 154/97 

Harendra Kumar Sharma, Electrical ~alasi under Senior Electrical 
il'oreman, Northern Railway, Suratgarh. 

1. 

2. 

3. 

• •• Applicant. 
Versus 

Union :::>f India through General Manager, Northern :&ailway, 
Baroda House, N:!w Delhi. · 

Chief E8l~ctrical'Engineer (Construction), Northern Ri.ailway, 
Tl.Is;tR: r 1.0ge, N:!w Delhi. . 

.Divisional Railway Hanager, Northern Railway, Bikaner Div., 
Bikaner. 

Divisional Personnel Officer, Northern Railway, Bikaner. 

5. Senior E'lectrical Foreman !(Construction), Northern Rai.+way, 
Bhatinda. 

6. Senior Electrical E.ngineer {co'nstruction), Northern Railway 
Jodhpur. 

·• • • Respondents 
CORAM: 

HON'BLE MR.GOPAL l<RISHN\/VICE CHAIRMAN 
HON'BLE MR.O.P.S~,ADMINIS~TIVE ME~BER 

the Applicant 
the. Respondents. 

• • • 
• • • 

Mr.Y.K.Sharma 

0 R'D E. R 

{PER HON' BLE MR •. GOPAL KR. ISH~, VICE.. CHAlRMAN) 

Applicant, Harendra Kumar Sharma, in this application u/s 1 

the Administrative T.ribunals Act, 1965, has sought q direction 

to the respondents to restore him to the post of Blacksmith and 

also to restore his pay at Rs. 1440/- on lB. 9. 9+. 

Heard the learned counsel for the applicant. 

3. The a:r;>pl icant has made a representation to the cancer ned 

authority <Respondent No.3) regarding his grievance_. vide Ann.A-·1 

dated 28.12. 94. This representation has not been decided. The 

learned counsel for the applicant wants its decision through a 

speaking order. 

4. We, therefore, dispose of this 01\, at the stage of admissic 

with·a direction to respondent No.3 to take a decisi'on on the 

representation made by the applicant, at Ann.A-1 dated 28. 12. 94, 

(4Nil'( meeting all the points raised there in within a per icrl of three 

••••• 2. 
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months from the date of1 rece iP,t of a copy of this order. If the 

appll..cant is aggrieved by a~~ de~isionZ6\~et~~ representation, he 

~ . Let a copy of this OA and. the annexures / 'S\~ijHff.c;:-~ may f 1.lec.a fresh OA. 

~~,;~'\ reto be sent to respondent No.3 alongwith a copy Of this order. 
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